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The My.Secretary({Gau/ceera.),
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S5-shgm Nath Marg, velni=110054.
Supi- Gazette Netificatien ef “Tne Memmers of Legislative
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\\u\\’ I am uirectea te ferwara nerewitn Twe cepies of the
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in beini Gazecte(Part=IV) ExtraorainNary.it 1s requestea that
at least 10 copies ef the same may be sent bte this uepartuent
as seen as 1t i¢ receivea frem the press.
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GOVERNMENT Op NATIONAL CAPITAL TERRITORY OF DELHI,
(DEPARTMENT OF LAW,JUSTICE & LEGES LATIVE AFPAIRS),
S<81aM Na™H MARG, DELHI-110054,

The Members of Legislative Assembly of the Natiena)
Capi tal Territery of Delhi(Salaries, Allowanees.?ension ete,)
(8egong Amendment) Agt, 1998,
(Belhi act Ne.1 of 1999 )

AN

ACT
Parther teo amend the Members of Legislative Asgembly of the
Natienga) Capital Territery of Delh.‘l(salarlea. Allewances,
Penslen, atg,) ACt, 1934,

Be it engeteq by the Legiglative Asgembly of the Natiengl
Capital Territery of Delhi in the Ferty-ninth Year of Republic

of India as follows ;e

l.ghert Title (1) ™his agte May be galled the Memberg of Legislative
and commencew Assembly of the Natienal Capi tal Territery of Delhi
ment, (Salaries, Allewances, Pensien, etc,) ( Secong Amendmen t)
ACt, 1998,
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2. Insertion of

ncw section

bA.

(2)

(2) It shall come into force on -the date of ils
publication in the official Gazette.

In the Members of Legislative ‘Assembly of the National
Capital Territory of Delhi (Salaries, Allowances, Pension, etc.)
Act, 1994 (Delhi Act 6 of 1995), after sectlon 6, the following

new section shall be inserted, namely:-

W6A - Railway Travel - A member shal? be entitled to rail
travel coﬁpon books in the form as may be prescribed for
self or with a person accompanying the member to travel any
number of times to any place in India during a financiql

year;

Provided that the money value of the coupon Looks
used shall not exceed four times the fare of a single alir-
conditioned two tier Jjourney between Delhi and Kanya Kumarl

in a financial year."
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Under Secretaryf{lL.aA.).
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Tegafa o1 TaATs 1.3.1999 &1 fuelr agata ¥ urarg Taevt

TauTa 9T OTer arfea faeafafaa afufsm saTareT ¥ aaqrai
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Oy TH a?arranarﬁua ﬁarﬁrﬁun 1998«
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afufagy
TS XToaTEAT 8% TeeT oY Paata @sT ?ﬁ ageal’ eT gaad, :rc%t

IyTA seatfe garfutaam, 1990 A a7 drTied ¥ fow.

& AT WTAS ¥ seaTad af A XTSI ITauTAT 33 oo
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